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Seventeenth Loksabha
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Title: The Maintenance and Welfare of Parents and Senior Citizens (Amendment) Bill, 2022 (Amendment of Section 21)

SHRI KULDEEP RAI SHARMA (ANDAMAN AND NICOBAR ISLANDS): Sir, | beg to move for leave to introduce a Bill to amend the Maintenance and

Welfare of Parents and Senior Citizens Act, 2007.
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SHRI KULDEEP RAI SHARMA: Sir, | introduce*#* the Bill.
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